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RESUME' OF WORK DONE BY LOK SABHA DURING THE SEVENTEENTH
SESSION OF FIFTH LOK SABHA—AUGUST-SEPTEMBER, 1976

1. DURATION OF SESSION

Date of commencement . . . . . 10th August, 1976.
Date of adjournment sine dis . R . . 2nd September, 1976.

Date of prorogation . . . . . Sth September, 1976.

Number of days of sittings . . . . 17

Number of hours of sittings . . . . 103 hours and 10 minutes,
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SUMMARY

|t.IBills pending at the end of the last session . . ., ,

2. Bills introduced . . . . . . . . .
3. 'Bills opposed at introduction stage . . . . .
4. Bills passed by Rajya Sabha and laid on the Table . . .

Is. Bills returned by Rajya Sabha with amendments and laid on theTable
6. Bills passed . . . . . . . . . .

7. Bills negatived . . . . . . . .
8. Bills withdrawn . . . . . . .
9. Bills part-discussed . . . . . . .

10. Motions for adjournment of debate on Bills adopted . . .

11. Bills referred to Select Committee . . . . .

12. Bills referred to Joint Committee . . . .

13. Bills orlgmatmim and referred to Joint Committee by Rajya Sabha
xsn ;;ssx:ct of which motiors for concurrence was ldoptt& by Lok
abha . . . . . .

14. Bills p>nding at the end of the scssion vide para No. 2944 of Lok
Sabha Bulletin—Part II, dated 14-9-1976 . . .

12
27

Nil

32
Nil
Nil
Nil
Nil
Nil
Nil

Nil

12
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SUMMARY

. Bills pending at the ef'd of the jast session

. Bills introduced

. Motion for consideration negatived

. Bills withdrawn

. Part discussed . . . . .

. Bills pending at the erd of the session ride Para No 3945 of Bullmn

Part 11, dated the 14th September, 1916.

11

156

Nil

1586



3. CALLING ATTENTION STATEMENTS

SL Brief subject Name of the Name of the Minister Time

No. Member who
called attention  Date of statement

1 2 3 4 5
H. M.
1. Reported rise in prices of Shri Indrajit Shri A.C. George 1-06
foodgrains, sugar and other Gupta
essential comumoditics 10-8-1976
throughout the country.
2. Serious situstion in Jute In- Shri H.N. Prof. D.P. Chatto- 1-02
dustry on account of reported Mukerjee padhyaya

closures and fall in price
of raw jute affecting produ-
ction, export and em{leoy- 12-8-1976
ment problem of jute workers.

3. Reported death of one hundred Shri M.C. Daga Dr. Karan Singh 0-08
babies in two Delhi hospita]s —
due to indiscriminate use 16-6-1976

of antibjotics because  of
hospital infection.

3. Droughtsituation in various Shri M. Shri Annasahib 0-28
States resulting in lack of Kathamuthu P. Shinde
i:lrinkin watrn:nd delath of :
ivest particularly in 19-8-1976
Tamil Nadu Karnataka and
other drought prone regions.

5. Situation created in  Cauvery Shri K. Gopal Shri Kedar Nath 0-23
delta owing toscanty supply Singh
of water from Krishnaraja
Sagar and other dams ~ and 26-8-1976
poor storage in the Mettur
Ce8ErVOIr.

4. DIVISIONS
Number of Divisions held ”

12,



5. FINANCIAL BUSINESS

Subject Date of Date(s) of Time
Presentation  discussion taken
H. M.

(i) Gengral Budget

Supgtementary Demands for 13-8-76 19-8-76 Discussion and voting 2-—39

ants in respect of the 20-8-76 on  Supplrmentary
B t (General) for Demands for Grants
1976-77. (General)
Demands for Excess Grant 23-8-76 >

in respect of the Budget
(General) for 1973-74

(ii) Budget in respect of the State of Tamil Nadu

S Demands for 16-8-76 23-8-76 Discussion and voting

in respect of the on Supplementary

State of Tamil Nadu for Demands for Grants
1976-77. (Tamil Nadu)..

(iii) Budget in respect of the Union territory of Pondicherry
Supplementary Demands {g; 16-8-76 23-8-76 Discussion and voting

in res; of on  Supplementary
Union torlx’-:efolry of Demands for Grants
Pondicherry for 1976-77. (Pondicherry)

03

30

ssRelated to one charged item only. Hence not submitted to vote of the House.

Relevant Appropriation Bill was passed on 26-8-76.
13



6. LEAVE OF ABSENCE

Sl Name of Member
No.

Date when
Period for which leave leave
granted granted

1 Shri P. Ganga Reddy
2 Shri Bhagirath Bhanwar

3 Shri Mukhtiar Singh Malik

4 Shri A.K. Gopalan
§ Shri Rem Dhan

6 Shri Morarji R. Desai
7 Dr. Jivraj Mchta
8 Shri Jyotirmey Bosu
9 ShriPhool Chand Verma
10 Shri C. Chittibabu
11 Siri Murasoli Maran
12 Shri Samar Guha

13 Shri Gurdas Singh Badal
14 Shri Sakti Kumar Sarkar
1§ Shri M.K. Krishnan
16 Shri Madhu Dandavate

7-5-76 t0 37-5-76

23-5-76 to 27-5-76 and
10-8-76 to 31-8-76

. 23-5-76 to 27-5-76 and

10-8-76 to 31-8-76
10-8-76 to 31-8-76

23-5-76 to 27-5-76 and 10-8-76
to 31-8-76

23-5-76 to 27-5-76 and 10-8-76
to 31-8-76

23-5+76 to 27-5-76 and 10-8-76
to 31-8-76

23-5-76 to 27-5-76 and 10-8-76
31-8-76

23-5-76 to 27-5-76 and 10-8-76
to 31-8-76

23-5-76 to 27-5-76 and 10-8-76
to 31-8-76

33-5-76 to 27-5-76 and 10-8-76
to 31-8-76

23-5-76 to 27-5-76 and 10-8-76
to 31-8-76

10-8-76 to 24-8-76
10-8-76 to 1-9-76
10-8-76 to 1-9-76

23-5-76 to 27-5-76 and 10-8-76
to 1-9-76

27-8-76

1-9-76

‘14
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8. OBITUARY REFERENCES

Sl. Nam-= and particulars of Membership Dateof Date on Time Remarks
0. death which  taken
reference
made
H. M.
{ 1 Shri P. Kunhiraman, Member of
the Constituent Assembly and
Provisional Parliament. . 18-6-76 10-8-76 \
2 Dr. A. Rimiswami Mudaliar, Mem- 0—05
-.-L_ b:zr of the C2ntral Legislative
' , Assembly and the Constitu:nt
“ Assembly. . . . 17-7-76  10-8-76
. \// Shri T. Nagi Reddy, Member of the
Second Lok Sabha. . . . 28-7-76 10-8-76
\/ $"ri P.C. Adichan, Member of the
Fourth Lok Sabha . . . 7-8-76  12-8-76 0—03
~ 5§ Kaizi Nazcul Islam. . 29-8-76 31-8-76 0—03
i . (In Dacca)
6 .Shii H. V. Koujalgi, Member of 30-8-76 1-9-76 002
\// Third Lok Sabha.
9. PAPERS LAID ON THE TABLE
) By Government . 941
Nil,

(si) By Private Members .

16



10. PRIVILEGE MATTERS

Decision of the House

taken

, which ,

Name of the member who Date on Time
raised the matter

Brief Subject

SI.
No.

-t
-3

H

brought
before the
House

6 On , the Speaker observed
° t.huz?;&;’lfe first instance, the Prin-

o o4

23-8-1976
30-8-1976

Shri Nawal Kishore Sinha

y dated 21-8-76 casting certain

ﬁp;siom on Shri Nawal Kishore Sinha,
-3

1 News item published in Current Weekly,
Bomba;
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11. QUESTIONS

(f) Starred
Number of Questions put down in Question Lists for Oral Answers . *303
Number of Qu-stions orally answered . . . . . 136
(#f) Unstarred
Number of Questions down in Quection Lim for Wrmcn Answn
and written answers ished . 993306
(¢i{) Short Notice
Number of Short Notice Questiom pm dm in Quution Lictl for
oral Answer . X
Numbs=r of Short Notice Qu=stions answered . . . . . X
(fv) Half-an<hour Discussion ariting out of anseers to questions
Brief Subject Name of the Member Date Ministry  Time taken
who m:ied discus-
on

HD u-

Payment of fi stinsu!mut Sh, Indrajit Gupts  35-8-1976 Finance 0
of impounn;ad D.A. s

®Includ=s 3 Starred Questions transferred from one Ministry to another.

*e[clud s 43 Unstarred Questions transferred from one Ministry to arcther.  Also
includ=s 1_1; Starred Questions which were not reached in the Howse for oral
mswcrs and replies to which were laid on the Table as is done in the case of Unstarred

19



13. RESIGNATIONS BY MEMBERS

Datefrom  Date of Dgte of
SL Name State  Consti-  Which re-  publica- announce-
No. tuency signation  tion in ment in the
took Bulletin House
effect & notifica-
tion in
Gazette
1. Shri Baburan Maghara- Jalna 31-5-76 31-5-76 10-8-76
Jangluji Kale shtra
2. Shri Arjun Shripat Mahara- Khamgaon  16-7-76 16-7-76 10-8-76
Kasture shtra

20
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14, STATEMENTS BY MINISTERS
Suo-moto statements made laid under Rule 373

SL Subject Name of Minister  Date Time
No. taken
H M.
o1, Flood situation in the country . ShriKedar Nath Singh  10-8-1976 —  —
3., Qovernment business for the Shri K. Raghu 13-8-1976 o @2
LW commencing the 16th  Ramaiah
: August, 1976,
3 QGovernment business for the Shri K. RaghuRamaiah 20-8-1976 o o2
« “Week commencing the 23rd
< August, 1976,
4, Acquisition by the Government ShriKeshav Deo 23-8-1976 o o3
of the remaining shares of  Malaviya
BSSO in Hindustan Petroleum.
s. Korba Pertilizer Project . Shri P. C, Sethi 23-8-1976 © 0oz
6. Government business for Shri K.Raghu Ramaigh 24-8-1976 o or
. 25-8B-1976.
7. Government business for Shii K. RaghuRamaiah 25-8-1976 o orI
N 26-8-1976.
8. QGovernment business for  Shri K. RsghuRamaish 27-8-1976 o ca
, - the Week commercing the 3oth
¢ August, 1976,
9 Talks held by the Minister of  Shri Jagjivan Ram 27-8-1976 o (-]
Agriculture and Irrigation
with the Governor of Tamil
Nadu, Chief Minister of
Karnataka and the Ministers
of Kerzla regarding the use
and development of Cauvery
waters.
10, Pixation of sitting of Lok Shri K. RaghuRamaiah 1-9-1976 o 06

Sabha on Thursday, the 2nd
September, 1976 for transac-
tion of Governm:nt business.

*Statement Was laid on the Table.



15. STATEMENT SHOWING TIME TAKEN ON VARIOUS

KINDS OF BUSINESS
Business Time Pﬂt:mw
total time
taken
H M,
ADJOURNMENT MOTIONS . . . . . .
BILLS—

(a) Government Bills . e . %9 43 579

(b) Private Members’ Bills N ] 49
BUDGETS—

(a) General Budget . . . . . . 2 39 26

(b) Budgets in respect of SmsUmon terrltory under Presl-

dent’s rule I 33 I's
CALLING ATTENTION NOTICES (Rule 197) . . . 3 o7 30
DISCUSSIONS—

Half-an-hour discussions (Rule 55) , . o 5o o8
MOTIONS—}

Motions (Rule 343) . . . . . 4 07 40
QURESTIONS . . 13 24 130
RESOLUTIONS—

(a) Statutory Resolutions . . ey 46 56

(b) Private Members’ Resolutions . . . 2 30 2'4
OTHER MATTERS such as Statements,Papers laid on the Table,

Questions of inlcge. Obuunry refe:ences. Polnts of orders,

etc. 4 a5 4°3

TOTAL . . . . 103 10 100°0

*Joint discussion(took place on a Statutory Resolution [vids Statement No. 13 S. No.1)
and motion for _considerstion of the connected verrment Bill |uds State-
ment No. 3 S.No. 2] Time taken on joint discussion has been shown und
Government Bills,





